IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 09.01.2026

SL. |[Name of Date of Court.NOtlfled Reject
No.|Applicant Application case HNo. Fee amount Status
PP PP to be paid

\J.PARIDA |1384/2026(09.01.2026 |ABLAPL/13177/2024 |10 | |
|2 IMADAN DAS |1388/2026|O9.01.2026 \ABLAPL/12122/2025 |10 | |c |
3 |A. K. BARIK |1400/2026(09.01.2026 |WP(C)/25368/2025 |10 | c |
4 |p. JENA 11403/2026(09.01.2026 |[WP(C)/23467/2025 |10 | c |
5 |p. P. Das 11408/2026(09.01.2026 |[WP(C)/19843/2025 |10 | c |
6 |T. SWAIN 11409/2026(09.01.2026 |[WP(C)/37365/2025 |10 | c |
7 |T. SWAIN 11411/2026(09.01.2026 |[WP(C)/37364/2025 |10 | c |
'8 |[B. M. SARANGI |1412/2026(09.01.2026 |WP(C)/197/2026 0 | c |
9 |s saMAL 11426/2026(09.01.2026 |JCRLA/85/2024 0 | c |
10 |p MUDULI 11429/2026(09.01.2026 |WPC (OAC) /2049/2016 |7 | S
11 [P R SWAIN 11430/2026[09.01.2026 |FA/52/1975 0 | v
12 [P R SWAIN 11431/2026[09.01.2026 |[WP(C)/25859/2017 |10 | A
13 [B BEHERA 11432/2026(09.01.2026 |FAO/440/2020 0 | S
14 |P K JENA |1434/2026(09.01.2026 |CONTC/5596/2022 |10 | S
15 |P K JENA 11436/202609.01.2026  |[WP(C)/9129/2022  [10 | S
16 |H K BHOL 11437/202609.01.2026  |CRLMC/5464/2025 |10 | v
17 [B MAHALI 11438/202609.01.2026 |FAO/530/2025 0| v
18 |s Das 11441/202609.01.2026  |[WP(C)/37194/2025 |10 | v
19 |P K DASH 11442/2026(09.01.2026 |CRLMC/57/2026 0 | S
20 |B K MOHARANA |1450/2026(09.01.2026 |TRP(C)/52/2024 0 | c
21 |R C MUDULI  |1456/2026(09.01.2026 |[WP(C)/32090/2025 |10 | c |
22 |B SAMAL 11459/2026(09.01.2026  |WP(C)/37599/2025 |10 | c
‘23 i;ﬂg;H KOMAR 1463/2026‘09.01.2026 WP (C) /37816/2025 ‘10 ‘ ‘c ‘
24 |S DASH 11472/202609.01.2026  |[WP(C)/37399/2025 |10 | c
25 |s Das 11473/202609.01.2026  |[WP(C)/37397/2025 |10 | c
26 |s DAS 11474/202609.01.2026 |WP(C)/37376/2025 |10 | c |
27 |s K RATH 11475/2026(09.01.2026 |WP(C)/37724/2025 |10 | c |
28 |R K BARIK 11477/202609.01.2026  |CONTC/5956/2025 |10 | c |
29 |R K BARIK 11480/202609.01.2026  |CONTC/5955/2025 |10 | c |
30 |R.K.MALLICK |1481/2026(09.01.2026 |CRLMC/41/2026 10 | c |
31 |R.K.MALLICK |1482/2026|09.01.2026 |CRLMC/47/2026 10 | c |




32 |R.K.MALLICK |1483/2026(09.01.2026 |CRLMC/4652/2025 |10 | c
33 [B K SWAIN 11495/2026(09.01.2026 |WP(C)/37628/2025 |10 | c |
3q |TREOD FOMER 1497/2026[09.01.2026 C) /266/2026 10 c

35 |[B K SWAIN 11499/2026(09.01.2026 |[WP(C)/37633/2025 |10 | c
36 |[B SAMAL 11502/2026(09.01.2026 |[WP(C)/37744/2025 |10 | c |
37 1503/2026(09.01.2026 |CRIMC/5684/2025 |10 c

38 |[B SAMAL |1504/2026(09.01.2026 |[WP(C)/37730/2025 |10 | c |
39 |[B.K. SWAIN  |1506/2026(09.01.2026 |WP(C)/37664/2025 |10 | c |
140 [K.C.SAMAL 11509/2026(09.01.2026 |TRP(C)/471/2025 |10 | c |
41 |A.K.NAYAK |1512/2026(09.01.2026 |CONTC/1699/2025  [10 | c
42 |K PARIDA 11514/202609.01.2026 |CONTC/6095/2025 |10 | c
143 |K PARIDA 11516/202609.01.2026 |CONTC/6004/2025 |10 | c |
44 |K PARIDA 11518/202609.01.2026 |CONTC/6003/2025 |10 | c |
45 |K PARIDA 11519/202609.01.2026  |CONTC/6072/2025 |10 | c |
146 |A K PANDA |1520/2026|09.01.2026 |CONTC/5775/2025 |10 | c
47 |A K PANDA 11521/202609.01.2026 |CONTC/5763/2025 |10 | c |
48 |A K PANDA |1522/2026(09.01.2026 |CONTC/5758/2025 |10 | c
49 |A K PANDA |1523/2026(09.01.2026 |WP(C)/5777/2025 |10 | c
50 | K PANDA |1525/2026(09.01.2026 |CONTC/5757/2025 |10 | c
51 |S.NAYAK |1533/2026(09.01.2026 |ABLAPL/11122/2025 |10 | c
52 |MD MOKIM |1540/2026(09.01.2026 |WP(C)/30003/2025 |10 | c
53 |MD MOKIM 11543/202609.01.2026  |[WP(C)/30009/2025 |10 | c |
54 |S K SWAIN |1544/2026(09.01.2026 |WP(C)/23281/2025 |10 | c
55 |J SAHOO 11545/202609.01.2026  |[WP(C)/37517/2025 |10 | c |
56 |R K NAYAK 11547/202609.01.2026  |WP(C)/3434/2025 |10 | c |
57 |S.SAHOO |1555/202609.01.2026 |ABLAPL/14881/2025 |10 | c |
58 |R. R. DAS 11567/202609.01.2026  |WP(C)/36314/2025 |10 | c |
59 |K SAHOO 11598/202609.01.2026  |CRLMC/2690/2006 |10 | v
60 |P K JENA 11600/202609.01.2026  |[CMP/752/2019 0| v
61 |D SAMAL 11601/202609.01.2026 |CRLA/202/2015 0| v
62 |K C SAMAL 11602/202609.01.2026 WP (C)/23224/2017 |7 | v
63 |D K JENA 11603/202609.01.2026 |0JC/6196/1996 0| v
64 |D K MOHANTY |1604/2026(09.01.2026 |0JC/8431/1998 0 | v
65 |S K SAHOO 11607/2026(09.01.2026  |WP(C)/12022/2025 |10 | c |
66 |S K SAHOO 11608/202609.01.2026 |WP(C)/43029/2023 |10 | c |
67 |S K SAHU 11609/2026(09.01.2026 WP (C)/26790/2025 |10 | c |
68 |C SAHU 11612/202609.01.2026 |ABLAPL/635/2019  [10 | v
69 |T K NAYAK 11613/2026(09.01.2026 |WP(C)/37481/2025 |10 | c
70 |P K BARIK 11614/2026(09.01.2026 |ABLAPL/13599/2023 |10 | v




71 |S K SAHOO 11615/2026(09.01.2026 |WP(C)/36258/2025 |10 | c
72 |P.K.LENKA 11616/2026(09.01.2026 |FAO/443/2025 o | c |
73 |s K SAMIM 11618/2026(09.01.2026 |WP(C)/1455/2013 |10 | S
74 |S K SAHOO 11619/2026(09.01.2026 |[WP(C)/20300/2025 |10 | c |
75 |P C MOHANTY |1621/2026(09.01.2026 |RSA/310/2009 0 | S
76 |S DAsH 11623/2026(09.01.2026 |WA/1130/2025 0 | c |
77 |A SRHOO 11625/2026(09.01.2026 |WP(C)/37690/2025 |10 | CH
78 |S K SAHU 11627/202609.01.2026 |OTAPL/8/2017 0 | c |
79 |B JENA 11628/2026(09.01.2026 |WP(C)/3001/2025 |10 | v
80 |H K MALLICK |1630/2026|09.01.2026 |CRLREV/15/2024 0 | v
81 |A MOHANTY 11636/2026(09.01.2026 |WP(C)/37575/2025 |10 | c |
82 |B SAHOO 11637/2026(09.01.2026 |WP(C)/7476/2022 |10 | c
83 |B SAMAL 11638/2026(09.01.2026 |WP(C)/36566/2025 |10 | c
84 |S SAHOO 11643/2026(09.01.2026 |CRLMP/1391/2025 |7 | S
85 |J P KAR 11644/2026(09.01.2026 |WP(C)/36559/2025 |10 | S
86 |S DASH 11645/2026(09.01.2026 |WP(C)/27486/2025 |10 | S
87 |D BISWAL 11647/202609.01.2026  |CONTC/3579/2025 |10 | v
88 |U DAS 11648/202609.01.2026 |WP(C)/31414/2025 |10 | v
89 |P K JENA 11649/202609.01.2026 |CONTC/5895/2025 |10 | v
90 |P K JENA 11650/2026/09.01.2026  |CONTC/5581/2025 |10 | v
91 |P K JENA 11651/202609.01.2026 |CONTC/6106/2025 |10 | v
92 |P K JENA 11652/202609.01.2026  |CONTC/5972/2025 |10 | v
93 |P K SWAIN 11653/202609.01.2026 |[WP(C)/6054/2025 |10 | v
194 |P K SWAIN 11654/2026(09.01.2026  |WP(C)/36402/2025 |10 | S
95 |P K SWAIN 11655/2026(09.01.2026  |WP(C)/36890/2025 |10 | v
96 |P K SWAIN 11656/202609.01.2026 |WP(C)/37073/2025 |10 | v
97 |P K JENA 11657/202609.01.2026  |CONTC/5156/2025 |10 | v
98 |D DAS 11658/2026(09.01.2026 WP (C)/32408/2025 |10 | v
199 |P PARIDA 11659/2026(09.01.2026 |WP(C)/29414/2025 |10 | S
100 [P K MISHRA  |1660/2026(09.01.2026 |WP(C)/11988/2025 |10 | v
101 A T NAYAK 11661/202609.01.2026 |[WP(C)/10545/2025 [10 | v
102 |M BEHERA 11662/2026(09.01.2026 |TRP(C)/3/2026 0 | S
1103 M BEHERA 11663/202609.01.2026 |[CMP/610/2025 0| v
1104 M BEHERA 11664/202609.01.2026 |[RSA/508/2025 0 | v
‘105 e ‘1673/2026‘09.01.2026 ABLAPL/2186/2025 ‘10 ‘ ‘c ‘
1106 |S SAHOO 11674/202609.01.2026 |ABLAPL/14909/2025 [10 | c
1107 |S SAHOO 11675/202609.01.2026 |ABLAPL/14903/2025 [10 | c
1108 |S SAHOO 11677/202609.01.2026 |ABLAPL/14883/2025 [10 | c
109 M. K. MOHANTY |1678/2026(09.01.2026 |WP(C)/3647/2025 |10 | c |
110 [B. R. DALAI |1686/2026(09.01.2026 |ABLAPL/90/2026 0 | c |




24.00,3*24.00

‘111‘5 K MOHARANA ‘1687/2026‘09.01.2026 WP (C) /6758/2009 ‘10 s U
112 |s BISWAL 11689/202609.01.2026 |CRA/13/1995 0| c
113 R.K.MALLICK [1692/2026(09.01.2026 |BLAPL/12531/2025 [10 | c
1114 [K SAHOO 11702/2026(09.01.2026 |BLAPL/13718/2025 |10 | c
115 [N SARKAR 11709/2026(09.01.2026 |FAO/340/2012 o | U
116 |S NAYAK 11710/2026(09.01.2026 |SA/56/1988 0 | U
117 K s DAS 11711/2026(09.01.2026 |[WP(C)/42035/2023 |10 | U
118 |[S s BISWAL  |1712/2026(09.01.2026 |WP(C)/20899/2016 (10 | U
119 |[S s BISWAL  |1713/2026(09.01.2026 |WP(C)/5324/2003 |10 | U
120 |[s s BISWAL  [1714/2026(09.01.2026 |WP(C)/7267/2018  [10 | U
121 |s S BISWAL  [1715/2026(09.01.2026 |WP(C)/12634/2014 [10 | U
122 |s S BISWAL  |1716/2026(09.01.2026 |WP(C)/20905/2016 |10 | U
123 |S s BISWAL  |1717/2026(09.01.2026 |WP(C)/20888/2016 |10 | U
124 |S s BISWAL  |1719/2026(09.01.2026 |WP(C)/20908/2016 (10 | U
1125 |S BISWAL 11720/2026(09.01.2026 |0JC/1378/2001 0 | U
126 M SETHI 11721/2026(09.01.2026 |CRLMC/1697/2023 |10 | U
127 R C MOHAPATRA |1723/2026(09.01.2026 |WP(C)/3691/2009 |7 | U
128 R C MOHAPATRA |1724/2026(09.01.2026 |WP(C)/6644/2002 |10 | U
129 R C MOHAPATRA |1725/2026(09.01.2026 |WP(C)/15588/2013 |10 | U
1130 [B SINGH 11726/2026(09.01.2026 |CMP/446/2016 0 | U
131 MITHUN DAS  |1727/2026(09.01.2026 |WP(C)/33857/2025 |7 | U
132 | as  |L729/2026(09.01.2026 |ABLAPL/138/2026 |10 U
133 |oaaih o [1730/2026(09.01.2026 |ABLAPL/141/2026 |7 U
134 |B BEHERA 11731/2026(09.01.2026 |CMP/2111/2025 0 | U
1135 |s K AHESAN  |1732/2026(09.01.2026 |WP(C)/29732/2025 |10 | U
1136 |R PRADHAN 11733/202609.01.2026 |[WP(C)/37361/2025 [10 | U
137 |,K K NATH |1734/2026(09.01.2026 |[BLAPL/13387/2025 |10 | U
1138 |S BISWAL 11735/202609.01.2026  |[WP(C)/29750/2024 |10 | U
139 |M K MOHANTY |1736/2026(09.01.2026 |CRLMC/93/2026 0| U
1140 |[S K SAHOO 11738/202609.01.2026  |CRLMC/5610/2025  [10 | U
1141 |s SAMAL 11739/202609.01.2026  |WP(C)/35101/2025 |10 | U
142 |S K BISWAL  |1740/2026(09.01.2026 |CRLMP/1603/2025 |10 | U
143 |P K PAL 11741/202609.01.2026  |ABLAPL/12887/2025 |10 | U
144 M K JENA 11742/2026|09.01.2026 |WP(C)/36890/2025 |10 | U
1145 M K JENA 11743/2026|09.01.2026  |WP(C)/37363/2025 |10 | U
146 M K JENA 11744/2026(09.01.2026  |WP(C)/37073/2025 |10 | U
147 |A K BARIK 11746/202609.01.2026  |CRLMC/472/2025 0 | U
148 |A K BARIK 11747/202609.01.2026  |CRLMC/472/2025 0 | U




1149 |L MOHANTY 11749/2026(09.01.2026 |CMP/516/2025 o | v

1150 [U K PANDA 11751/2026(09.01.2026 |CMP/1918/2025 0 | S

151 |[P BASTIA 11753/2026(09.01.2026 |[CMP/1762/2025 0 | S

1152 |P BEHERA 11756/2026(09.01.2026 |[RPFAM/298/2024 0 | v
ASHOK KUMAR

153 [SrRaANGT 1762/2026(09.01.2026 | ABLAPL/62/2026 7 U

154 [D. D. NAIK  |1763/2026(09.01.2026 |WP(C)/37010/2025 |7 | S

155 |JUDATSTHIR 19964/2026/00.01.2026  |[RPFAM/379/2025 7 U
SAHOO
JYOTI RANJAN

156 | 2 vak 1765/2026(09.01.2026 CRLMC/80/2026 7 U
JYOTI RANJAN

157 | avak 1766/2026(09.01.2026 WP (C)/37089/2025 |7 U

158 |[SURENDRA DAS |1767/2026(09.01.2026 |ABLAPL/103/2026 |7 | S

159 |[R. MALLICK  |1769/2026(09.01.2026 |WP(C)/347/2026 0 | c

1160 |N.N.MOHAPATRA |1771/2026(09.01.2026 |CRLA/1165/2023 0 | c
RAJIB BIHARI

161 | ospr 1772/2026(09.01.2026  |CRLMC/79/2026 10 c
MANOJ KUMAR

162 | nanTy 1773/2026(09.01.2026 |CRLMC/93/2026 10 c
LAXMIDHAR

163 | uanTy 1774/2026(09.01.2026 |CRLMC/107/2026 10 c

| | | Total 1594

NIC




